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below :— gh Purnima every year subject io the conditions laid down 

Limits : 

1. Easr: GT. Road ending the bank of river Ganga 

9, Wersr i Radha Raman inter College (Daut-Ka-pur Chhoti Line’ 

3 Nortit: Bansi Nallah (femple of Nag Basuki) a 

4. Sourn: Sangam Nallah’énding Baini Bandh. 

Conditions : 

1. Payment of wages at double rate for overtime work in excess of th ¢ 

hours fixed under Section 6 of the Adhini 

loyers to their employee for every hour of ee by the emp- 

9. Every employee shall be allowed full day’s holiday in a week by 

rotation. 

3. Every employee who is required to work on a public holiday shall be 

given compensatory leave within the same week in lieu of the holiday fost.


